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No. DJAiTrg..!Dec.Ret.iUdaipurt-.l 6 l2i2022!5"i :> ',

k 'Tfa:, Ld. Prindpal District&. Si;ssimrn Judge, HQ$, Centrn!, THC
'·:2. The Ld. Principal Distrkt& Sessions Judge, EH:n, KKD
.3. The Ld. Principal District & Session:, Judge, South-East, Saket
4. The Ld. Principal Dist:rkt & SeRslons Judgt~, North, Rohin.i
5. The L.d, Principal Disrict&: Sessions Judge, South-Wes,Tarka
6. The MemberSecretary, Telhi State I.gal Services Authority, Nos Tethi, PH.'

Re:,pectcd Sir

ln continuation to our earlier eoxnsieatis dated 23. l l .2022 on rh: subje;:;t cited
above. the following offo:.:er:'; have hert orinatd to attend the 'En ;·irown,~'11t
4reness & Stress Mfaagemenu Retrea ' scheduled to he held at idipur, ijastban
from 09th ... l l th December, 2022, on their request, alogwith the ot!wr nominated
fodicial O!Tic.(ir:.:

lt i s requested t h a t s u c h noninted Jdieia! Officers posted in yr district my kitty
i- bt) con:;mur.ikattid about tl:wir rwrnhrntfon in thi'.'. aforesaid t\)trnat program.mt) through

yr good office.

With regards

(:\htn fvlc,han Sharma)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
TIS HAZARI COURT: DELHI

No.12223 <2-33 /JOTP/Gaz./2022 Dated, Delhi • 9 EC 7I72
As directed copy of letter bearing no. DJA/Trg/Doc.Ref./Udaipur/1612/2022/5724 dated

08.12.2022 received from the Delhi Judicial Academy, Dwarka, New Delhi (throt:tgh e-mail) forwarded for
information and necessary action to : - •

1. Sh. Dharmender Rr:·na, Special Judge (NDPS), Tis Hazari Courts, Delhi
2. The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.3/ The Branch In-charge, Facilitation Cenye, Tis Hazari Court, Delhi. _
'1-. The Website Comm1ttee, English/li!!).01, Tis Hazan Court, Delhi..--s=-. •r
5. The LAYERS for uplci'?uing the same. '

( Rakesh Pandit)
Additional District Judge - 09

Link Officer In-charge Judicial Branch, Central·
for Principal District & Sessions Judge(HQs)

Tis Hazari Court, Delhi.
1.:




